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For Consideration under Rule 26 (3) of the NCLAT Rules, 2016.  

S. No.  Case No.  Name of the parties  Counsel for 

Appellants  

1.  I.A. No. 8174 of 2024 

in Comp. App. (AT) 

(Ins) No. ___ of 2024 

 

Unnati Fortune Industries Pvt. Ltd. 

Vs. 

Greater Noida Industrial Development Authority & Anr. 

Anuja Pethia 

2.  I.A. No. 8199 of 2024 

in Comp. App. (AT) 

No. ___ of 2024 

 

Bhavik Bhimjibhai Bhalodia & Anr. 

Vs. 

Corus Vitrified Pvt Ltd. & Ors. 

Jagdish Chandra 

3.  I.A. No. 8200 of 2024 

in Comp. App. (AT) 

No. ___ of 2024 

 

Aabad Marketing Pvt. Ltd.  

Vs. 

--- 

Mayank Shah 

4.  I.A. No. 8201 of 2024 

in Comp. App. (AT) 

(Ins) No. ___ of 2024 

 

Pink Rose Chemicals Pvt. Ltd. & Ors. 

Vs. 

Premraj Ratan Laddha & Ors. 

Gaurav Nair 

5.  I.A. No. 8202 of 2024 

in Comp. App. (AT) 

(Ins) No. ___ of 2024 

 

Ayan Mallick 

Vs. 

Indian Bank & Anr. 

Sanwal Tibrewal 

6.  I.A. No. 8211 of 2024 

in Competition App. 

(AT) No. ___ of 2024 

 

Rajiv Rai Sachdev  

Vs.  

Competition Commission of India & Ors. 

 

Nihit Dalmia 

7.  I.A. No. 8212 of 2024 

in Comp. App. (AT) 

(Ins) No. ___ of 2024 

 

Manoj Seth 

Vs. 

Larsen And Toubro Ltd. 

Pranam Jain 

8.  I.A. No. 8216 of 2024 

in Comp. App. (AT) 

(Ins) No. ___ of 2024 

 

Moving Pixels Pvt. Ltd. 

Vs. 

Jitendra Kothari 

Resolution Professional of ND S Art World Pvt. Ltd. 

 

Manorama Kumar 

9.  I.A. No. 8218 of 2024 

in Comp. App. (AT) 

(Ins) No. ___ of 2024 

 

Consortium Of  

Narahari Vijay Sagar Reddy & Ors. 

Vs. 

Akash Shinghal 

Liquidator of Exclsuive Overseas Pvt. Ltd. 

 

Gautam Singhal 

10.  I.A. No. 8219 of 2024 

in Comp. App. (AT) 

(Ins) No. ___ of 2024 

 

Manoj Kumar 

Resolution Professional of Grateful Build Infra Pvt. Ltd. 

Vs. 

Jai Prakash Rawat  

Erstwhile Resolution Professional 

 

Bhuvan Arora 

https://nclatvc.webex.com/meet/registrarcourt


11.  I.A. No. 8222 of 2024 

in Comp. App. (AT) 

(Ins) No. ___ of 2024 

 

Krishna Lallubhai Chitalia  

Vs.  

State Bank of India & Anr. 

 

Piyush Tiwari 
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